State Vs Vijay Jain
FIR No.22/2008
PS Punjabi Bagh
28-07-2020
Present: Learned APP for the State.
Learned Trainee Judge Ms Kanika Aggarwal has also joined.
Sh Jai Bhardwaj alongwith Ms Priyadarshani, Ld Counsels fi

the complainant.

L.d Counsel for the complainant has filed an
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cancellation of ball of the accused on the ground that acci 101

following the agreement entered before the Mediation Centre.

Let the notice be issued to the accused for 02-09-2020 at 12
PM. )
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(Manu Yédwan)

MM :West District, Tis Hatari Courts
Delhi : 28-07-2020
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Case No. 70941/2016
State Vs Anand Jain
FIR NO. 8/2000

PS Punjabi Bagh

POSOI Learned APP for the State.
None tor the accused,
Learned Trainee Judge Ms Kanika Aggarwal has also joined,
Despite repeated attempts neither the accused nor his counsel
o)

)}
coutd be contacted

fut up tor purpose tixed on 04-09-2020, Shortest possible date
s being given as per the stage ol the case,
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MM:West District, Tis Hazari Courts
Delhi : 28-07-202(0




Cono, 2585714
. PS Punjabl Bagh
28-07-2020

Present: None for the complainant,

Keeping In view the overall clrcumstances and as per the
directions of the Hon'ble High Count, put up for the purpose lixed on
13.10.2020.

(MamVedwan)
MM:West District, Tis Hazari Courts
Delhi : 28-07-2020




CEno. 91119
PS Punjabi Bagh

28-07-2020

Present: None for the complainant.
Keeping in view the overall circumstances and as per the

directions of the Hon’ble High Court, put up for the purpose fixed on

1.3.10.,2020,
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MM :West District, Tis Hazari Courts
Delhi : 28-07-2020
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(Mang'Vedwan)
MM West District, s Hazary Courts
Delhi @ 28-07-2020
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- PS Punjabi Bagh
28-07-2020

Present: None for the complainant.

Keeping in view the overall circumstances and as per th
directions of the Hon’ble High Court, put up for the purpose f
13.10.2020.

MM :West District, Tis FHd7ari Courts
Delhi : 28-07-2020




{[ jlil'.l"lJJp'
!.\" ')H!I!_H.[ Hapl

resent: None for the complainant.

neeping i view the overall circumstances and as per the

lirections of the Hon'ble High Court, put up for the purpose fixed on

13,10 20 \
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